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(b) Permisgion wag accorded either
beeause the MP, did not want to
maintein a car any longer or because
the car did pnot render service efficlent
enough to enable the MP. fo discharge
his public duties satisfactorily. Gov-
emment does not Inaintain list of
MPs who, in fact, sold the cars In
pursupnce of permission given,

Eohilkhand Postal Division

8053. SHRI MOHAN ESWARUP:
Wil the Minister of COMMUNICA-
TIONS be pleased to state;

(a) whethe:r in Rohilkhand Postal
Divimon m Uttar Pradesh Circle, a
number of highway robberies per-
taining t+ Postn] Depariment as well
a8 of fraudulent withdrawals from
Posta] Saving Bank have occurred
durmg the last financal yeer,

(b) uf so, the facts thereof; and

(¢) what act'on hag been taken by
Government 1n this regard?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER DAYAL
SHARMA), (a) There was one Cage
of highway robbery in which a Cash
Overseer was looted on way to
Bareilly Head Office and there were
two cases of suspecled fradulent

(Padaun) and the other at Bareilly
Heed Office during the last fnanclal
year.

(b) In the hghway robbery case
an amount of Rs, 18147/- was looted
from the custody of Shrl Ahmed Bux

Writhen Ansivery it

Difference in Grades of Draftsmen in
Survey of Indiz

8954. SHRI MADHURYYA HAL-
DAR; Will the Minister of PLANNING
be pleased to state:

(a) whether there is difference in
Grades of Draftsman, Division I and
others holding charges of Drawing
Bections as Section Officers mn the
Bwivey of India;

(b) o so, the reasong therefor; and

(c) steps proposed to be taken to
remove this difference?

THEE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (BHR!
VIDYA CHARAN SHUKLA): (a) snd
{b). Normally, Draftsmen Division 1
are placed in<charge of Drawing Sec-
tions in the Survey of
ever, in the exigencles of
may somefimes become necessary
put other officers belonging to
equivalent or even lower grades
temporary or current charge of
seclions.
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(c) Does not arise.





